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necessary. The Government also reviews 
periodically the performance of Super Bazar. 
Housing Assistance to Rural Landless Workers 

1346. SHRI ARJUN SETHI: Will the 
Minister of WORKS AND HOUSING be. 
pleased to state: 

(a) whether Government are satisfied 
with the progress in the implememation of 
the scheme for ~rovidillg housing assistance 
to rural landless workers in the country; and 

(b) if so, the details regarding number 
of houses constructed during 1982-83 along-
with financial as istance provided to Orissa? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS IN THE 
MINISTRY OF WORKS AND HOUSING 
AND IN THE DEPARTMENT OF PARLI-
AMENTARY AFFAIRS (SHRI MALLIKA-
RJUN) : (a) Housing being a State subject 
all the Housing schemes are implemented by 
the Slate Governments/UT Admns. them el-
ves. The Central Govt. only provid~s assis-
tance in the form of block grants for hous.ing 
without tying up to any particular scheme. 
However, the Central Govt. monitors a sche-
me of the Provision of house-site and cons-
truction. assistance to the Rural Landless 
Workers which al 0 forms a part of the New 
20-Point Programme. 

(b) During 1982-83, 10,940 families were 
provided with hou e-sites and 3,800 families 
were given construction assistance in Orissa. 
However, the details a bout the houses cons-
tructed duriDi this period is not readily avail-
able. 

Grievances of Residents of Government 
Employees Colonies 

1347. SHRI BHEEKHABHAT : Will 
the Minister of WORKS AND HOUSING 
be pleased to state : 

(a) whether Government Employees 
colonies particularly Nanak Pura, Sector 12, 
are neglected by the authorities and the roads 
have pits/holes/ditches re ulting in unsafety 
to the vehides; 

(b) whether the CPWD especially the 
Horticulture Department is keeping the resi-
dents of Government Employees colonies 
dissatisfied; 

(c) whether their grievance are not 
promptly attended to ~ and 

(d) the action proposed to be taken thereon? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF WORKS AND HOUSING 
(SHRI MOHMMAD USMAN ARIF) : (a) 
The approach roads in the Central Govern-
ment colonies, including Nanak Pura, Sector 
1~, under tne maintcllance cbarge of ~h~ 

CPWD, are being maintainance in fairly good 
condition within the limitation of funds. 

The information in respect of service 
roads in Central GoVernment colonies, which 
are under the charge of the local bodies, is 
being collected and will be In id on the Table 
of the Sabha. 

(c) No. The Horticulture Wing of the 
CPWD is attending to the horticultural re-
quirements in the colonies quite satisfactorily. 

(c) CPWD has reported that the grie\oances 
of the residents are attended to the promptly. 

(d) Does not arise. 
Allotmen ~ of Sops by DDA to Weaker Section 

1348. SHRI BHEEKHABHAI : Will 
th.e Minister of WORKS AND HOUSING 
be pleased to state : 

(a) whetber several thousand graduate 
unemployed talented youths of weaker secti-
ons of society are denied trading/business on 
account of non-allotment of shops to them 
as the shops arc invariably auctioned by 
DDA as it is not possible for the weaker 
sections unemployed to buy shops through 
auction on exhorbitant rate; and 

(b) step proposed to ensure that shops 
in Delhi be allotted through draw of lots ins-
tead of auctioning them to married persons? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS, IN THE 
MINISTR Y OF WORKS AND HOUSING 
AND IN THE DEPARTM NT OF PARLI-
AMENTARY AFFAIRS (SHRT MALLIKA-
RJUN) : (a) and (b) DDA disposes of com-
mercial built up units through auction/tender 
as per the provi ions laid down under DDA 
(Disposal of Developed Nazul Land) Rul s, 
1981. Reservations have been provided therein 
as under: ' 
(i) SC{STs 
(ii) Persons whose land has been 

acquired by the Government 
(iii) Physically handIcapped persons 
(iv) Ex-servicemen 
(v) Freedom fighters 

12.8% 

10% 
-5% 
-2% 
-1% 

Apart from this, n::> reservation is made 
for allotment of shops toG raduate unemploy-
ed talented youth of Weaker Sections of the 
society. 
Civic Amenities to Residents of PitampuraDelbi 

1349. SHRI BHEEKHABHAI : Will 
the Minister of WORKS AND HOUSING 
be plea ed to state : 

(a) whether several residents of the coop-
erative group housing societies colonies loca-
ted in Pitampura area, Delhi are denied basic 
ne-:e. sities 5uch as drinking water, sewage dis-
posal, tnil and lhei~ couditjoJl~ ilJ'e piliable 
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(b) if so, the steps taken by the autho-
rities to redress their problems; and 

(c) when the sewage line would be com-
pleted in the said area ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS, IN THE 
MINISTRY OF WORKS AND HOUSING 
AND IN THE DEPARTMENT OF PARLI-
AMENTARY AFFAIRS (SHRI MALLIK-
ARJUN) : (a) to (c) The information is being 
collected and will be laid on the Table of the 
Sabha. 

Ded iDe in Sugar Output 
1350. SHRI P. M . SAYEED: Will the 

Minister of FOOD AND CIVIL SUPPLIES 
be pleased to state : 

(a) whether sugar output is nearly four 
lakh tonnes lower during the first three mon-
ths of current season than in the correspond-
ing period last year; 

(b) if so, the main reasons for the 
same; 

(c) the late t position of sugar produc-
tion during December, 1983 to February, 
1984; and 

(d) the steps being taken to improve the 
same? 

THE MTNISTER OF STATE OF THE 
MINISTR Y OF FOOD AND CIVIL SUpp-
LIES (SHRI BHAGWAT JHA AZAD): (a) 
Yes, Sir. 

(b) The main factor contributing to this 
decline in production in the first three mon-
ths is due to wide vatiation of agro·climatic 
conditions in varioU') parts of the country 
during February, 1983 -October, 1983 . How-
ever, estimates of production indicate that tho 
level of production would be more or less at 
the levels envisaged for the year 1983-84 in 
the Sixth Plan target for production of sugar. 

(c) Sugar ploduction from 1.12.1983 is 
15.2.84 is 31.39 lakh tonnes. 

(d) To keep sugar production at the 
desired levels, payment of remunerative cane 
prices by the sugar factories to the growers 
is being done as also steps have been taken 
to provide liberal bank credit to sugar facto-
ries for clearing 'Cane price dues to growers 
expeditiously. As mentioned above, the es-
timated l~v~l of PJ'odjJction which ~a been 

targetted in the Sixth Plan is likely to be 
reached and that with the large carry-over of 
abollt 46 lakh tonnes should more than be 
ample to meet the needs of internal consum-
ption and exports in the sugar year 1983-84. 

Implementation of lRDP 

1351. SHRI SONTOSH MOHAN DEY: 
Will the Minister of RURAL DEVELOP· 
ME NT be pleased to state : 

(a) whether it is a fact that implemen-
tation of the Integrated Rural Development 
Programme is unsatisfactory in the north eas-
tern region; 

(b) if so, whether any study had been 
done about the unsuccessiul working of the 
programme; 

(c) if so, the details thereof; and 

(d) the main weakness found out and 
steps suggested to strengthen the basic infras-
tructure in this region ? 

THE MINIS fER OF STATE OF THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI HARINA THA MISRA) : (a) The 
implementation of Integrated Development 
Programmes has not been satisfactory in some 
areas of the North-Eastern Region. 

(b) The Ministry of Rural Development 
constituted a working group with representa-
tives of various Ministries and other agencies 
to study the problems of imp! mennting this 
programme in the North-Eastern Region. 

(c) and (d) The working group has ,for-
mulated its draft report which is being finali-
sed shortly. The inadequacy of economic 
and technical infrastructure, insufficient ac-
cess to credit facil ities and organisational and 
administrative inadequacies have been identi-
fied as the main drawbacks. The steps sug-
gested to strengthen the infrastructure include 
opening of more branches 0f banks, training 
programmes for officials and higher investm~
nts in creating institutional support for these 
programmes. 

Meeting of Brahmaputra Board 
1352. SHRI SONTOSH MOHAN DEV : 

Will the Minister of IRRIG,ATION be pleas-
ed to state: 

(a) whether it is a fact that a review of 
the Brabmaputra Board and specially resea-
rch and survey work for preparing a master 
pial} of the Brahmaputra ba~in was ~onQ 




